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(¢) The reasong for the upward
revision are mainly increass in cost
of production as a result of increase
in price of Coal, cost of power, in-
<rease in wages and DA and freight
rateg for gypsum, etec. The pact of
the increase 1f and when accepted, on
house huilding activities is not ex-
pected to be significant,

Employment for All Engineering De-
gree-holderg and Gradoates

*48. SHRI M. S. PURTY.
SHRI GIRDHAR GOMANGO:

Will the Minister of PLANNING be
pleased to state.

(a) whether any scheme has been
framed by the Planning Commission
under the crash programme to prvide
€employment to all Engineering Degree-
holders ang Graduates, and

(bj if so, the main features thereof”

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) and (b). A
statement is laid on the Table of the
House. [Placed in Library. See No.
LT-5175/73].

Price of Raw Materials

MUKHTIAR SINGH

MALIK:

*49. SHRI

SHRI BIRENDER SINGH RAO"

Wil the Minister of INDUSTRIAL
DEVELOPMENT AND TECHNOLOGY
be pleased to sgiate;

(®) whether the prices of industnial
raw materials wviz. Steel, Nylon,
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Polyster Yarn and Dyes and Chemicals
have considerably incressed durung
the last f>ur months,

(b) 1t so, the reasons therefor, and

(¢) the steps taken or being taken
to prevent disproportionate rise in the
prices of thege items?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM)  (a) to (c¢). A statement
is laid on the Table of the House.
{Placed 1 Laibrary. See No. LT-
5176/73]).

Ban on Exhibition of the Film “Yeh
Gulistan Hamara”

¢50. SHRI BAKSI NAYAK: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to stafe:

(a) whether the Film Censor Board
had given clearance to a Hindi film
“Yeh Gulistan Hamara”;

(b) whether Government later on
withdrew the certificate and banned
exhibition of this film; and

(c) the factors leading to the ban
on the showing of the film which
had earlier been cleared and was
actually shown 1n certain parts of the
country?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI I K.
GUJRAL): (a) Yes, Sir.

(b) The exhibition of the film was
suspended for a period of two months
from 14th May, 1973 under Section
8(2) (c) of the Cinematograph Act,
1952,





